FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ORBITOL INTELLIGENCE PRIVATE LIMITED OPERATING IN ORTHOPEDIC IMPLANTS
INDUSTRY AT PLOT NO. 1693, HSIIDC, RAI, DIST. SONEPAT, HARYANA 131029

(Under Regulation 36A (1) of the Insolvency and Bankruptcy

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1. |Name of the Corporate Debtor along with ORBITOL INTELLIGENCE PRIVATE LIMITED
PAN/CIN (Earlier known as J.S. Medimax Private Limited)
CIN - U33110DL2010PTC198060
PAN — AACCJ2948P
2. | Address of the registered office Garage No.73, Gulabi Bagh, Truck Market,
Delhi — 110007, India.
3. |URL of website https://orbitolcirp.in/
4. | Details of place where majority of fixed Plot No. 1693, HSIIDC, Rai, Dist. Sonepat Haryana — 131029
assets are located
5. |Installed capacity of main products/ services Not specified.
6. | Quantity and value of main products/ services | NIL
sold in last financial year
Number of employees/ workmen NIL
Further details including last available | Available at
financial statements (with schedules) of two | https://orbitolcirp.in/
years, lists of creditors, relevant dates for
9. |Eligibility for resolution applicants under | Eligibility criteria is mentioned in the detailed ‘Invitation for
section 25(2)(h) of the Code is available Expression of Interest’ and can be obtained from Resolution
at: Professional by sending an email at: cirp.orbitol@gmail.com
10. | Last date for receipt of expression of interest | 24.05.2023
11. | Date of issue of provisional list of prospective | 31.05.2023
resolution applicants
12. |Last date for submission of objections to | 05.06.2023
provisional list
13. | Process email id to submit EOI cirp.orbitol@gmail.com

I'nésllkancj,- \ 3

Professiong|

Madan Mohan Dhupar
Resolution Professional
Orbitol Intelligence Private Limited

Registration No.: IBBI/IPA-002/IP-N00860/2019-2020/12768

Regd. Add with IBBI: Flat No. 301, Gracious Tower, SPR Imperial Estate,

Sector 82, Faridabad, Haryana

E-mail regd. with IBBI:dhuparmm@gmail.com
AFA Valid Upto : 21.09.2023

Date: 08.05.2023

Place: New Delhi
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

(Under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

ANDES TOWN PLANNERS PRIVATE LIMITED

RELEVANT PARTICULARS

FOREM G
INVITATION FOR EXPRESSION OF INTEREST FOR

MAX HEIGHTS TOWNSHIP AND PROJECTS PRIVATE LIMITED INVOLVED

IN REAL ESTATE ACTIVITIES WITH OWN OR LEASED PROPERTIES

{Under Ragulation 364 (1) of the Insclvency and Bankrupley Board of India
(Insolvency Resclulion Process for Corporate Persons) Regulations, 2016)

RELEVAMNT PARTICULARS

1. Name of the Corporate Debtor | ANDES TOWN PLANNERS PRIVATE LIMITED
along with PAN/CIN/LLP No. | PAN : AAGCADB16R
CIN: UT0109DL2006PTC 152579

F-50-B. F No-2 F/F Madhu Vihar,
New Delhi- HIIIIIIQE IN
WWw.a I'L{EESTG W, m

At Plot Mo. TCG-313, aumeaaunng 73018.74 54).
meter Vibhuti Khand, Gomti Magar Scheme.

Lucknow and Unidentified Project proposed an
110 acre land al Raebarell Road, Lucknow, LIP

2. Address of the registered office

3. UH:_ of website

4.| Details of pIEH:-E whera majority
of fixed assets are located

1.|Name of the Corporate Debtor |MAX HEIGHTS TOWNHIP AND PROJECTS PRIVATE LIMITED
along with PANICIN/LLP No. |paN: AAECME990J | CIN: UT0109DL2006PTC150424
Address of the registered office |Und No-408, 4th Floor, BG Trade Tower Metaji
Subhagh Place New Dalhi 110034
hitp:fmaxheighis.in/

LIRL al wabsite

9. Installed capacity of main
| products/ services

Mot Applicable

Detailed not available, tast balance sheet as al

J1.3.2018 may be oblained on request at

cirp.andestowni@gmail.com

7| Number of employees/ workmen | Nil

6. Further details including last The details can be obiained upon request at
available financial statements | cirp.andestown@gmail.com and may mark

fi. Eluanm,r & value of main products!
services sold in |ast fimancial year

:'_W’“" ?E’hﬁg!-"ﬁ] Uflh'-"i' }'E;fﬁ-- cc to Regd. E-mail id: 10, _Ia{as'i lgarelrur receipt of expression | 24.05.2023
ists of chaditors, relevant dales mail || of inleras
for SUHEEQ'--"EI'It events of the cmaaahakgupt@g ail.com 11| Date of issue of provisional list of (01,06.2023
. i lubton applicanis
racess are available at: PrOSpaciive raso app ,
3 12] Last date for submission of 06.06.2023

(=]

Minimum Met warth should be Rs. 10 crores,
Refundable EMD of Rs, 10 lakh. Detailad

Eligibility for resofution applicants
under section 25(2Wh) of the
Code is available at

M PR

“Wax Heighis Metraviaw Apartments”,

.| Datakls of place wheara majority
oeclor-35, Sonipatl, Haryana- 131028

of fixed assets are located

-:nl

| Installed capacity of main
| products/ serviceg | ]
] I]uanhrg.f & value of main pn:-dur.la" A5 par the Financial Statement pravided hy the Comporate
senicas sold in last inanceal year I'_'\=I:~:-:|r1ﬂr II'E Fnarual ‘fear ended 11 'II" 2]2‘2

Mot applicable as it is a real estate company,

Pas] 1

.| Mumber ol amployaes! workmean

Further details inchiding |ast avgilable

| Fnancial statemants (with schedubas) FTI:-'EEEICII‘E| at Office Mo 808, :I M.JI Ne‘au Su::ll'.al:h
[ of twe wears, lists of creditors, relevant | Place, Plampura, Delhi -110034 and can ba soughl by
' da tes for subsequent events of fe | sending mail at ip.maxheights@gmail.com after

exaculing a confidential undertaking.

g =]

@w TATA CAPITAL HOUSING FINANCE LIMITED

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao
TATA Kadam Marg, Lower Parel, Mumbal-400013 CIN No. UTISOMH2003PLC 157552

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(As per Appendix [V read with Rule 8{1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing
Finance Limited, under the Sacuritization and Reconstruction of Financial Assets and
Enforcamant of Security Interast Act, 2002 and In axercise of powers conferred undar
section 13012) read with rule 3 of the Securify Interesi (Enforcement) Rules, 2002,
issued a demand notices as mentioned below calling upon the Borrowers lo repay the
amount mentioned in the notice within 60 days from the date of the said notice.

The bormower, having filed to repay the amount, natice is hereby given o the borrower, in
particutar and the public, in general, that the undersigned has taken possession of the
properly described herein below in exercise of powers conferred on him under
saction 13(4) of the sald Act read with rule B of the said Rulas,

The borrower, in particular, and the public in ganeral, are hereby cautioned nod to deal with
the property and any dealings with the property will e subject to the charge of the TATA
Capital Housing Finance Limited, for an amount referred to below along with interest
thereon and penal interest, charges, costs ete. from date mentioned below.

The borrower's allention is inviled lo provisions of sub- section (8) of Seclion 13 of the
Act, inrespect of time available, to redeem the secured assets,

E-AUCTION SALE NOTICE

{under regulation 32, 32A & 33 of IBBI (Liquidation Process) Regulations, 2016)
BEST FOODS LIMITED (n Liquidation) [BFL]
Liquidator of BFL hereby imvites, Eligibée Bidder(s) for parbicipation in E-zuction Sale of
Aszaiz of BFL, lksted herein, on 'As i Where is, Whatever Thera is and 'Without Eecourse’
basis as per the auction schedule stated herein and as per the detaded terms, conditions
& process listed in Bid Document which can be downloaded from
https:/iwww.bankeauctions.comand www.bestfoodgroup.com

9. EI L_,|I:-|I|l_.,- for resolubon appicanis Datails are available at the office of the Resolution

under saction 25(2)(h) of the Professional at Office Ko 308, D Mall, Metal Subhash

Code 1= avallable at Place, Pitampura, Dalhi -110034 and can ba soughl
by sending mad at lp.maxhelghisigmall.com

objections to provisional list

of interast

information/terms and conditions on eligibifity | | Date - 0205 2023 S
criteria may be oblained upon email at - Place: Naw Dedhi e T ——— v;r:nlﬁﬁlu
aEpUlon Frolessaral for Max Hegbls icanshg an e W
E— cirp.andestown@gmail.com IP Registration Number: IBBUIPA-OH/1P-PI2165/2020-2021113338
10, Last date for receipt of expression [0T/06/2023 [Authorization far Assignmant valid Gl 201212023}

11, Date of issue of provisional list of | 17/06/2023

prmpechwe resolution appllcarls

13| Process EITlF.lI| id to submi ECH

ip.maxheights@gmail.com

Fegd. Address: 1750, Elernia Tower, Mahagun Modanens, Sec. 78, Mokda, Uitar Pradesh = 201304

12! Last date for submission of
objectons to provisional list

22/06/2023

cirp.andestown@gmail.com

FOR ANDES TOWN PthII".IEHS PVT LTD
Sdi-

ASHOK KUMAR GUPTA

Resolution Professional of Mis Andes Town Planners Private Limited

IP Reg Number: IBELIPA-O031P-NO0O010/2016-201710072

{Authorization for Assignment valid till: 22.11.2023)

Req Add.: LD-46, Fitampura, Dethi-110034, Email: cmaashokgupt@gmail com
Corr. Add: 304 D. R . Chambers, 12/56 D B Gupta Road, Karol Bagh,

13 Process email id to submit El.-,,"‘I

Date : 08.06.2023
Place: New Delhi

Comm. Address: 908, 9th Floor, T Mall, Metaji Subhesh Place, PEampura, Dalhi-110034
A\

v-.-

copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

New Delhi -110005 | Email: cirp.andestown@gmail.com)

OSITa 121577 Sleh

L' punjab national bank

..the name you can BANK upon!

{A GOVERNMENT OF INDIA UNDERTAKING)

CIRCLE SASTRA- GHAZIABAD, KJ-13, Kavi Nagar, Ghaziabad,UP, email:-cs8228@pnb.co.in

Rule - 8{1), POSSESSION NOTICE (For Immovable Property)

from Ihe date of notice/date of receipt ofthe said notics.

on the dates mentioned balow in ihe tabia,

Whereas, the undaersignad being the Autharizad officer of the Punjab National Bank under the securitization and Reconstruction of Financial Assefs and Enforcement of Security
Interest Act, 2002 and in exercise of powers conferred under section 13 read with Rule 3 of the security Interest {Enforcament) Rules, 2002, issued a demand nofice(s) on the date
menlionad against account and stated hereinafter caling upan the below mentioned bormewers/martgagors'guarantons to repay the amowent meantioned hereén below within 60 days

The below mentioned borrowers having faded to repay the amount, nofice is hereby given to the bormowers/mortgagors/guarantars and the public in general that the undersigned has
taken Symbolic Possession of the properties described harein balow, in axercesa of powers confermad on himiher under Section 13(4) of the said Act read with Rule & of the sasd Rules

The Borrower siguarantor'simortgagor’s attention 15 invited 1o provisions of sub-section (8) of section 13 of the Act in respeact of time available to redeem the secured assets. The
borrower & guaraniar in particular and the public in general is hereby cautionad not 1o deal with the below mentionad proaperty and any dealing with the said property will be subject ta
the charge of Punjab Mational Bank, for the amounts mentioned hergin below beside future interest and other charges/expenses. In case borrowerguarantor do not pay back the
dues withan 30 days of the publication, the property shall be sold as prescribed, 1o recover the dues.

Date : 04-05-2023, Place : Ghaziabad

Date of Demand
Sr. Name of Borrower/ Description of the notice & Amount ofs Date of
No. Mortgagor, Guarantor property morigaged [as mentioned in the | Possession
Nofice ufs 13(2)]
1 B.0.: -Loha Mandi (613300) | All That Part and Parcel of the Flat No. 165 (Old Mo. 153}, Second Floor, Turab Nagar, 22-07-2016 04-05-2023
Shri Hitesh Verma Ghaziabad.(U.P} Covered Area 83.61 Sq. Mtrs. In the name of Shri Hitesh Verma Slo | ps. 33,03 153 alongwith [Physical]
5/o Shri Rajendra Verma Shri Rajendra Verma, Boundad As  East- Road 15 fil. Wide, West-House Deagar Malik, | furdher mierest and other
Guarantor; - Shri Jitendra Kumar | North- Housa Deegar Malik, South- Houss Ashok Dhal charges until payments in
Slo Shri Yogendra Kumar ful
2 B.0: - Loha Mandi All That Part and Parcel of the Flat No. 165 (Old No. 153), Ground Floor, Turab Nagar, 22-07-2016 04-05-2023
Smt. Chandra Kanta W/e Shri|Ghaziabad, Uttar Pradesh Having Covered Area 83.61 Sg. Mtrs. In the name of Smt. | Rs. 33 38 410 alongwith (Physical)
Krishna Pal Singh and Chandra Kanta Wio Shri Krishna Pal Singh, Bounded as: East- Road 15 it Wide, Wes!- | further interest and other
Guarantor: - Smt. Neetu Singh |House Deegar Malik, North- House Deegar Malik, South- House Ashok Dhat charges unil payments in
Wio Shri Amit Kumar fuill
3 (B.0.: - loha Mandi) All That Part and Parcel of the Flat Mo. 165 (Old No. 153), First Floor, Turab Nagar, 22-07-2016 04-05-2023
Shri Krishna Pal Singh Slo Shri | Ghaziabad Having Covered Area 83,61 Sq. Mirs. In the name of Shri Krishna Pal | ps 33,27,005 along with [Fh]rsical:l
Ranjeet Singh Singh S/o Shri Ranjeet Singh, Bounded As : East- Road 151t Wide, West-House Deegar | further interest until
Guarantor-Shri Amit Kumar Sfo | Malik, North- House DeegarMalik, South- House Ashok Dhal payment in full
Shri Satya Veer Singh

Authorised Officer, Punjab National Bank

Loan | Wame of Obligors)/Legal Halrs) Amount & Date of Possession
Accouni Na,) Legal Representative(s) Demand Motica Date
10166667 | Mr. Roshan Kumar Mandal Rs. 32 69,607- [Rupees | 06.05.2023

ias Borrawer) & Thirty Twia Lakhe Elghiy Mine
Mr. Rajeev Kumar Thousand Six Hundred
(Co-Borrower) Savan Oriy)

Description of Secured Assetsimmovable Properties:- All That Fiece And Parcel of
Residertial ApartmentUnit/Flal no. B-1707, situated at 17t fioor of buildingproject known as
Dasiz Venetia Heights, HAA 12-A, Site-C, Surapur Housing Complex, Greater Molda, WLP. -
201306 Area mmuﬁng 1280 Sq. F1. with common amenities written in the allotment letter,

DATE :- 08-05-2023, 5d/- Authorised Officer
PLACE :- Greater Noida For TATA CAPITAL HOUSING FINANCE LIMITED

Lot < Reserve Price| EMD  Incremental Bid
No,  Description of Assets (tCrore} | (¢Crore) | Amt. (2 Crore)
1. | Hamidpur Unit of Best Foods Lid. f.hd (3,65 .05

Land (4840 sq. yds.) Khasra No 440
(4-9), 441 (0-7) Building and Plant &
Machinery at Hamidpur, Delhi.

E-Auction Schedule : Last Date for Submission of Eligibility Documents : 22-05-2073

Date of Daclaration of Qualified Bidder : 22-05-2023 | Lagt Date for Inspection : 29-05-2023
Last Date for EMD ; 21- I:I":-EIZI.;3|I]-.aIEﬂf.ﬁ.u|:t|nn 02406-2023

Interested apl:-lcanh arer=qu1rer|1:| depasit EMD amount either through NEFTIRTGS inthe YES
BANK Account Number: (5463300004293 Beneficiary Nama: Best Foods Limited-ln
Liquidation [FSC Code: YESBO000184 or by way of demand draft i favour of Best Foods
Limited - In Liquidation drawn on any Nationalised or Scheduled Bank

Interzsted applicants ane advisad o refer to Bad Document and submit complatad Bid Documents
along with proof of deposit of EMD in hard copy to the Bquicator and upioad on e-auction website
hitps:fiwwa bankeauctions.com within Bmalines as spacifiad. The applcants may contac! -
Emall ; lig.besthoodsim@gmail com, Fh+31- $955R008 (Ligudatars Offica) or Mr, Vinod
Chauhan {Team E-Auction Agencyj-delhificiindia.com, Ph;+91-3813387931 for any assistance

Vikram Bajaj

Regn. Ho: IBENPA-O02TFP-RNOD00EZDE-207 710003

Liguidator: Basl Foads Lid. {In Ligusdation)

bajaj wikrami@grrail cam Ph: 01145788408 (0] | 9999589408 (M)

Email:

Daate : (99052023 Offica: 214, Tower A, Spazedae, Saclor 47, Gurgaon - 1220148

FOBM G
INVITATION FOR EXPRESSION OF INTEREST FOR

JAIPURIA BUILDCON PRIVATE LIMITED
OPERATING IN REAL ESTATE SECTOR AT DELHI
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
{Insolvency Kesolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

1 ll'nlame of the Corporate Debtor | Jaipuria Buildcon Private Limited
along with PANICIN/LLP No. | IN: U45201DL2005PTC 141047

| Address of the registered office | 16, Shankar Vihar, Delhi-110092
|URL I:-T wet:s.ule

hitps:/wwi jaipuriabuildconcirp.com/
| Details of ;:ulace where majority | The company is underiaking residential
of fixed assels are located housing project viz. “Jaipuria Apartments”
5.|Installed capacity of main | Nof Applicable {The Carporate Deblor is a service
products’ services industry engaged in real estale consiruction activily)
.| Quantity & value of main products/| '

_ I _ Mot Available
services sold in last financial year

_‘.’. Mumber of employees/ workmen (M0
A.| Further details incl ur.:’lng ast  |Canbe requested to RP at Email ID:
available financial statements | jrp jalpuriabuildconcirp@gmail.com
(with schedules) of two years,
lisis of creditors, relevant dates
far subsequent events of the

| Process are available at.

9, | Eligiility for resolution applicants
under section 2a(2]ih) of the

| Code is available al

11| Last date for receipt of expression
|of inferest

11, Date of issue of provisional list of
prospectve resolution apphicants
12| Last date for submission of

11 _n::-hjectirrns ta prmishnaiti_st_

13| Process email id to submit EQI
Date : 09.05.2043
Place: Ghaziabad

B | L) P

Tﬁié inff.:urmél'it':;.ﬂ n:aﬁ lié éwglﬁ't .|:I"|' sénﬂirhg ér-'
Email on irp.jaipuriabuildcencirp@gmail.com

24.05.2023
03.06.2023

08.06.2023

irp.jaipuriabuildconcirp@gmail.com
C5 VEKAS KUMAR GARG
Resolution Professional for Jaipuria Buildcon Private Limiled
IP Regn. No.: IBBITPA-002/IP-NOOT 382018~ 2018/12291

Add.: D-214, Ground Floor, Ramprastha, Ghaziabad, UP-201011)

rilnsnlvenc;n.r Resolution Process for Corporate Persons) Regulations, 2016)

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

ORBITOL INTELLIGENCE PRIVATE LIMITED OPERATING
IN ORTHOPEDIC COMPONENTS INDUSTRY AT PLOT

NO. 1693, HSIIDC, RAI, DIST. SONEPAT, HARYANA-131029

{Under Ragulation 364 (1) of the Insolvency and Bankruptcy Board of India

HELE"-"AHT PARTICULARS

i

Name of the Corporate Debtor | ORBITOL INTELLIGENCE PRIVATE LIMITED
along with PAN/CIN/LLP Mo. | (Earlier known as J.5. Medimax Private Limited)
| CIN: U33110DL2010PTC198060 | PAN: AACCJ2048P
Address of the registered office Garag& Ma.73, Gulabi Bagh, Truck Markel,
D-E'!hl 110007 I'1|:I|a

1| URL of website hﬂpﬁ -'-'-::nrblt-::ulclrs:u int

[ %]

4.| Details of place where majonty  |Plot No. 1683, HSIDC, Rai, Dist, Sonepat,

of ixed assets are located | Haryana - 131029
5. Installed capacity of main | Mot specified
producis! senvices
B | Quantity & value of main products/ | NIL
senvices sold in kast financial year |
7.| Mumber of employees! workmen [ NIL
B | Further details including last | Available at

available financial statements
{with schedules} of two years,
lists of creditors, relevant dafes
for subsequent events of the
process are available at

& | Eligibility for resolution appéicants | Eligibaity criteria is mentioned in the detailed
under section 25(2)(h) of the | ‘Irvitation for Expression of Interest’ and can
Code is avallable at be abtained from Resolution Professional by
 sending an email at; cirp.orbitol@gmail.com |

| ttp=-itorbitolcing. in

10| Last date for receipt of e:presslm |24.05.2023
of interesl

11| Date of issue of provisional list of | 31.05.2023
prospechve resolubion apﬂlicarls

i2] Last date for submission of  |05.06.2023
objections to provisional list |

1) Process email id to submit EOI

Date ; 08.05.2023
Place; Mew Delhi

|cirp. nrhltnl@gmall com
Madan Mohan Dhupar
Resolution Professional for Orbitol Inteligence Private Limited
Registration No.: IBBLIPA-002/1P-NO0BE02019-2020/12768
AFA Valid Upto : 21.08.2023
Regd. Add with IBBI: Flat No. 301, Gracious Tower, SPR Imperial Estate,
sector 82, Faridabad, Haryana | E-mall regd. with IBBI:dhuparmm@gmail com|

ALl
aMaLL
FINANCE
BANK

ASCHEDULED COMMERCIAL BAHK

Name of Borrower/Co-Borrower/

: : 13(2) Notice Date & Amount
Mortgagor/Guarantor / Loan Ajc No.

AU SMALL FINANCE BANK LIMITED

(A SCHEDULED COMMERCIAL BANK)
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (& Scheduled Commerdial Bank) under the “Securitization and
Reconstruction of Financial Assets and Enfarcement of Security Interest [Act, 2002 (54 of 2002}] and in exercise of powers conferred under section 13 (12] read with rule 3
of the Security Interest [Enforcement) Rules, 2002 issued demand notice an the date as mentioned below calli ng upon the borrowers to repay the amount mentionad in
the said notice within 60 days from the date of receipt of the said notice as per the details given inbelow table;

Date of
Possession
Taken

Description of Mortgaged Property

financi“. ep‘ .in

Loan Accounts have bean classified as a MPA on 25-04-2023

[Afc No.) L9001060100740107 12:-Jan-23 All that part and parcel of residentialf/cornmercial property Land, Building/ | 03-May-23
Ra] Kumar Yadav |Borrower), Shyam Rs. 2571394/- Structure and fixtures PROPERTY SITUATED AT Residential Property
Kumar Yaday [Co-Borrower], Ramkurnar Rs. Twenty-Five Lac Seventy-One Bearing Mo, 1319/3, Street Mo, 6, Rajiv Nagar, Falling Under Khasra No.
Yadav (Co-Borrower|, Smit, Lalita Yadav | Thousand Three Hundred Ninety-Four | 1397/1/6, Mouje & Th. & Dist -Gurgaon, Haryana Admeasuring 198 5q. Yds
[Co-Borrowesr], Smit, Kaushalya Yaday Only as on 10-Jan-23
SHRIRAM' (o Borrower
Guarantor ; Amit Yaday
SHH lHAM PIST“HS i!l: H I HGS LTI.’I. (Afc No.) L9001060123126412 12-Jan-23 All that part and parcel of residentialfcornmercial property Land) Bullding/ | 04-May-23
3 R ¥ o Paras Enterprises {Borrower), Lalit Rs, 2517035/- Structure and fixtures Property Situated A Gram Panchayat  Kh149Kh202
Regd. {_]HIEE - ard FI{IE_T', Hﬁll'l'-!d|a'_'.f.a HDUEF' 23, Haslurl:-a.Gal.'u:Ih.l IMEFQ' N|?=.'|'|' D'E.!lh' 110001 Kumar (Co-Barrower), Tirath Ram {Co- | Rs. Twenty-Five Lac Seventeen Thousand | M52 K16 2 Vill Rampur Post Janaula Gurgaon Pataudi Haryana
Tal. ; +81 11 2331 5941 Fax ; +91 11 2331 1203, Website ;| www.shnrampistons.com Borrower], Pawan Kumar {Co-Borrower) Thirty-Five Only as on 10-fan-23 Admeasuring 605 Sqyds
s : P . L2G1 :
e-mail ; EDmpIIEFﬂE.ﬂf‘ﬁCEI.‘E_I.;E;hn an_'lpﬁs.h}.?s.-:::-m. AN ; LeBT2L1905PL0004UGS, PAN - AMALSHZLG (&fc Mo.) L9001060122433592 13-Feb-23 All that part and parcel of residentialfcommercial property Land/ Building | 04-May-23
Extract of audited financial results for the year ended March 31, 2023 Yogesh Kumar (Borrower), Smt.Babita Rs. 803941/- Structure and fixtures Property Situated At Freehold - Municipal Limit
{Amount in lac Rs. except per share detfails) | Co-Barrower) Rs. Eight Lac Three Thousand Nine Metro And Urban Flot Mo M 46 Khasra No 8 7 2 Nagla Gujran ,[Dist-
EDI‘IH”dMEﬂ Hundred Forty-0ne Only as on 10-Feb-23 | Faridzbad Haryana Admeasuring 57 Sgyds
3 Months 1 Maniths 3 Manths Year Year The borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the public in general that the undersigned has taken possession of the
Ended Endad Endad Ended Endad property described herein above menticned table in exercise of powers conferred on him/her under section 13(4) of the said (Act-2002) read with Rule B of the said rule on the
. % < date mentioned in the above table. "The borrower's attention is Invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, to redeem the
Particulars March 31, December 31, March 31, March 31, March 31, secured assets.” The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to
2023 22 202 2023 2022 the charge of the AU Small Finance Bank Limited |4 Schedubed Commercial Bank) for the amount and interest thereon mentioned in the above table. 5d-
Unaudited Unaudgited Unaudited | Audited | Audited Place: Delhi Date: 08-May-2023 Authorised Officer AU Small Finance Bank Limited
1.| Total Income from operations 1,13 64,771 549,744 2.65,590 2,098,388
2./ Net Profit [lloss) for the period (before tax and exceplional items) 12,125 10,040 6,764 39,302 22,021 = < z z
3. Net Profit /(loss) for the period before tax (after exceptional items) 12,125 10,040 6,764 39,302 22021 gai f : ﬂf”igaﬁ- jEE] 2110, Ansari Road, Daryaganj, Delhi- 110002,
i g i - f 1 - . L] - ]
'?. Net Profit [{loss) fﬂr the period after lax .[ﬂﬂEr E.H':'E-'Flin!f.'lﬂa' |1.":'".-I'I"!5:| 9,138 T 486 5,037 29,388 16,357 u — m Phﬂne n11_23244ﬂu51 Emall vjansa@hanknfharudacﬂm
5. Total comprehensive Income for the period [Comprising profit!{loss)
for the period (afler tax) and other comprehensive income (after tax)] 9,907 7,440 4,965 30,369 16,506 NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
B.| Paid up equity share capital 2,202 2,202 2,202 2,202 2,202 FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)
i Eﬂf“'"E? aid ﬂluih’. Ehﬂ"_* fof Rs 10 E_Elﬂh] In respect of loans availed by below mentioned borrowers / guarantors through BANK OF BARODA, which have become NPAwith below mentioned balance
for continuing and discontinued operations outstanding on dates mentioned below. We have already issued detailed Demand Notice dated as mentioned below Under Sec. 13(2) of Securitization and
(i} Basic 41.49 33.99 22.87 133.43 73.49 Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 by Registered Post( Speed Post/ Courier with acknowledge due to you which
fii) Diluted 41.49 33.99 22 87 | 133.43 73.49 has been retumed undeliverad / acknowledgment not received. We have indicated our intention of taking possession of secunties owned on one of you as per
The information on standalone financial resulls is given below - sec. 13i4) of the Act in case of your facilure to pay the amnum mentioned !Je_l-:nw wﬁhm 60 da_g.rs. In the event of your nm_mschat_'gur_:-g hability as set oul he_rEnnl
: y above the Bank / Secured Creditor may exercise any of the right conferred vide section 13(4) of SARFAESI Act and while publishing the possession notice /
(Amount in lac Rs. except per share details) : : . . : : : : )
Btandalons auction notice, electronically or otherwise, as required under the SARFAESI Act, the Bank [ Secured Creditor may also publish your photograph. Details are
r '
3 Months 3 Months 3 Months Year Year hereuner s
Ended Ended Ended Ended Ended MName of Borrowers/Guarantors/ Demand Notice Date Details of Secured
Parbculars March 31, Decamber 31, March 31, March 31, March 31, Date of NPA Amount Qutstanding Assets:
L #e | e | A B 1) Kalpana Chouhan Wio Akash Chouhan (Borrower), Address: 915, 9 25-04-2023 Hypothecation of Land Rover Discovery Sport R
s | Unaudited Unaudited Unaudited Audited | Audited Block, eeta Colony, East Delhi, Gandhi Nagar, Delhi-110031 Rs. 21.69.621 59 04,2023 plus £ Dynamic SE
1. Total Income from operations 71,280 64,749 59,744 2,65,126 2,009,388 2) Arun Yadav Sio Jaipal Singh Yadav (Co-Borrower, Address: H. No- | ™ £ :;f gl j‘t‘ﬁmi ;'é‘:s“ﬁ Vehicle No: DLBCBB3435
1 . = . [Er L5 . L X B .
2.| Net Profit /iloss) for the period {before tax and exceptional items) 12,456 10,100 6,764 39,694 22,021 112345, Near Post Office Ram Nagar, Shahdara, East Delni-110032 and experises from the date of NPA i | - NO-SALGAZANSLLIGE063
3. Net Profit (loss) for the period before tax (after exceptional items) 12,456 10,100 6,764 39 694 22,021 Loan Accounts have been classified as a NPA on 24-04-2023 | Realisation Ei‘k‘: iﬂ:‘:' 1ﬂ1P£:gﬂ41MDTD
4. Met Profit /{loss) for the period after tax {afier exceplional items) 9.258 7.536 5,037 29,558 16,357 Owner- Kalpna Chouhan wio Akash Ghouhan
5.| Total comprehensive Income for the period [Comprising profiti{loss) : Tar 2 : ;
; - i ; 1) Mr. S5anjay Rana sio Mom Raj Singh (Borrower), Residential Address 27-04-2023 Hypothecation of FORTUNER AT
i -
{nr_l:he peru::r;l (after tax) a.nd other comprehensive income (afler tax))] 10,027 440 4 965 30,539 16,506 1: G-002, Migsun Homz, Sector-14, Kaushambi, Ghaziabad-201010 Alse Vehicle No: UP14FD2244
6. Paid up equity share capital 2,202 2,202 2,202 2,202 2,202 at: Residential Address 2: G-003-4, Migsun Homz, Sector-14, Kaushamb, _Rﬂ'- 35,08,425/- as on 25.04.2023 + fulwre | ~p oo MBIAAIGSO00570257-0622
7. Earnings per equity share (of Rs 10 each) Ghaziabad-201010 '“tzrm wef 27 ':'?-H'EEI-_I Utgeiﬂmargﬁgff'i ENo-1GDABSETE
e i i and expenses from the date of i
for continuing and discontinued operations Loan Accounts have been classified as a NPA on 25-04-2023 Healis.aﬁcn Make Year- 06/2022
{i} Basic 42.03 34.21 22 87 13420 7349 Owner- Mr. Sanjay Rana
(i) Diluted 42.03 M. 2287 134.20 73.49 1) Mis Soni Enterprises Prop-Mr. Sanjay Rana, Office Address 1: Shop 27-04-2023 Primary-Hypothecation of stock (Electrical & fire
MNotes ;- no 12, Sai Hertage, Sector-14, Kaushambi, Ghaziabad-201010. Also at: : safety instruments) at B-3, New Ashok Nagar, East
1, The above is an exiract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under regulation 33 of the SEBI (Listing Obligations Office Address 2; B-3, New Ashok Nagar, Near Aggarwal Sweet Shop, | RS. 96,88,405)- inclusive of interest upto | paihi-110096 and book debts
and Disc:ﬂsqre Requiremeants) Hegulatim_'ls. 2015. Tir!e full format of the Quarterly Financial Results is available on the websites of the stock exchange Dwalhi-11 0096, 26.04 2023 + future interest wel 27.04. 2023, | collateral- Residential apartment no. GF-002,
(www.nseindia.com} and company's website (www.shrirampistons.com) _ Mr. Sanjay Rana S/o Mom Raj Singh, Residential Address 1- (5-003-4, | Other charges, cost and expenses irom 1€ | project “Migsun Homa” situated at Group Housing
2. The Statutory Auditors have carmied out & Limited Review of the aforesaid financial results, Migsun Homz, Sector-14, Kaushambi, Ghaziabad-201010 Also at: | UatecfNPAUHRealisation Plot near Neelam Sahkari Awas Samiti, Sector-14,
Sl Forandon ':';E"E!”‘:'“he Board Residential Address 2: G-002, Migsun Homz, Sactor-14, Kaushamby, Kaushambi, Ghaziabad alongwith impartiable and
_ o L Ghaziabad-201010 undivided pro-rata, propertionate share in the land
e : May CG, Homz, Sector-14, Kaushambi, Ghaziabad-201010 Sq. Fti.e. 127.32 sq. mtr including covered area 842

sq ft i.e. 78.25 sq mirs and one open car parking in
the joint name of Mr. Sanjay Rana and Ms. Soni
Shishodia, Bounded as : Morth - Corridar, South;
Parking, East- FlatParking, Wast - Parking

The above mentioned Borrowers | Guarantors are advised (1) To collect the original notice from the undersigned for more and complete details and (2) To pay the balanca outstanding
amountinfarest and costs etc, within 60 days from the date of notice refierred to above to avoid further action under the SARFAESIAct.

Dated : 08-05-2023, Place : New Dalhi

Authorised Officer, BANK OF BARODA

New

Delhi
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Servotech Power Systems Limited

CIN: L31200DL2004PLC129379

Registered Office: 806, 8" Floor, Crown Heights, Hotel Crown Plaza,
Sector 10, Rohini, New Delhi-110085 | Tel No : 011-41183119
Email: invastor relations@servotechindia.com | Website: www servotach.in

Extract of Audited Consolidated Financial Results for the Quarter and Year ended 31st March, 2023
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PUBLIC NOTICE

I, Sumll Ghegh S0 5 F Gl Ris &S5 Fisl
Fipar. Hiran Barden LEmm Ka nar 'West Daihi
(iagkand Iler | e Lot 500 OGCum nle: (3 ey ang
Iy Bwlidar Buyer Rgreement BOOEKAMEGH
T4 o111 and Appdicanion Bebeaan Ampragak
St Oty Deselopars and W Semit Ghash far
Link Ble, AT-120H in W oida gciaasizn BIOKED TN
F1-v0-2 00 LCEET ATEM MDD 25 AGREEMENT TO
BALE for Ahpaw pro |'l|"'T.l Mashanesd el
Seler My, Tusin G BF) Late 5 PG RrES ind
Eecond Party- Saurabh Luph 59 Salish Bugla
i Porlsdh Gepoa S0 Pagtsak Gepoa S0 Lai
Wiy Kumar Gupte Fio 0-9 ryoan Gaden New
e, LOET MER RO:3] Amrapedi Pargmel
Fecsapl Mo, 04536 fer R 200000 Daled
DA Lost Item Ka-&) Amiapall Faymasl
Foaepd Mo, 19333 N R 50000 Dued 13-9-
2012, Last ®em Ma-5) Ameapadi Cash paymast
R Pbe, 15334 Fir B 5,70 000 Duried 13-9-
22, THE SAID TEMS ARE fost nearky 14
Sepfember 335, | Mund please ceabel
MrSamd Gapsn, 9111005642

PUBLIC NOTICE—

My -efient—Smt—Savita;—W/eo—Late Sh
Dwarka Das R/o H.No-87, 1st floo
Vikas Vihar, Gali No-6, Nilothi Extn
Nilothi, West Delhi, Delhi-110041 hav
disinherited their son Surender Kum
Sharma and his wife Shabhya Sankhw
and their child Gudiya from their al
movable and immovable properties du
to their bad habits, misconducts an
misdeeds. My clients also have severe
their all relations with both of them. M
clients shall not be responsible for an
acts and/or deeds in any manner o
Surender Kumar Sharma and his wif
Sabhya Sankhwar and their child Gudiy
in future.

Sd/- (Raju Sharma) Advocat

Ch. No. 725, Lawyer's Chamber BlocK
Rohini Courts Complex

Delhi-11008

PUBLIC NOTICE

It is informed to General Public that
my client Raj Kumar S/o. Sh.
Chander Bhan R/o. B-233, First
Floor, Jhilmil Colony, Delhi has
debarred his son Harshit @ Ishu
residing at Uttam Nagar, Delhi from
his movable and immovable
properties due to his behavior and
misconduct and he has also
delinked his relations with him. My
client shall not be responsible to
any person dealing with him with
immediate effect.

(Arvind Bhardwaj) Advocate
D-646/89

PUBLIC NDTICE
18 15 harebe vhermesd by e rodice S0 31 penanal
pubiz af rge that vy clier? il Guekir Biagh
£l Lale. 54 Jogisdar Bngh aad Snil. Rajrsh
Kaie 'Wie Bd. Duerdlr Bingh, R L350 First
Fiagr, Lisha Park, Sadr kel Foad, e Daibe-
110052, kave isnhemeds Easnsd fier son
Saimiedl 3aph dong wilh his sdla Reranad | Kais
e e 2l eiraslile & meeeslie
proparriies & assels wids Public Rokce
pabishad i kading Hindi and £ s
Hewsmigers m tha maith of ot 2005
Heretraiier whatsosasr mather has been respives
i bobasgea fap Lamily, Hasce, from Tamey
Oeet e | g, Dale 260 0 20073 vy abeasial
chenls Hecals™\maghe s s abosesaid Pebic
Kiofice and theie zan Aurgreet SHngR will horsa ol
sy mibgn s ce: (g Mg aoel sl Bgwd 3 nghks o
fiier maesatl and immaveabls propenes and
attests wih immnedaia ol

ISHVINDER SINGH (ADVOCATE)
121, Faleh Ragar, Wew Dabi 18, Wob: 3311773177

——PUBLIE NOTICE———

Be itknown to General Public atlarge
that the actual name of my client is
SAURABH, Son of Shri Sudarshan
Singh, resident of C/o Sh.Dev Raj
Singh, K-89, Gali No.12, Rajapuri,
Som Bazaar Road, P.O. Uttam
Nagar, New Delhi-110059, however
in the Passport his name has been
mentioned as SAURABH
SUDARSHAN SINGH. The actual
name of my client is SAURABH and
the same may be read in future as
SAURABH.

SHESH KUMAR TIWARI
ADVOCATE
Chamber No.190, Civil Wing,
Tis Hazari Courts, Delhi-110054
Mobile N0.9910950435
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{1 i norifmd that my chant M Naresh ¥ats Sio
AN Brahamier Dayal\als, Age aboul 67 pears
land ks wits M. Mosna Wats, Ags aboul B5
:.'l.als Fla WZ-52, Shakumpat Villags,
| Deih-110034 have dispwned debared Far
{son Mr. Jabn Vats, Age about 34 years and hig
'«'.I‘E MWis Ehewna vals, A aboul 30 years
{an=his one ke namely Hhavk Vals, Agn abou
{7 years fiom ol heir mioveshls & mmnable
Fl'l:lIlE“lEE-ﬂ' B b ITead mesiamavion, atwss, oul
ol zaniny, rol islening o advice for them and
lthey ara nat i Ine nstance of my client
ANy cherl shall not b msponsitle For thisr any
{deskng. oncaction and fegel ads dene
!E:l"r'E_ stall ba thar own nsk anid cost and
drmy cien| el mol be nesponsible o oy of Beir
iacd i fubane.

Rohan Kunshr Singh (ADYOCATE)
| ChHo. 541, Dwarka Dastrict Cow,
| Sacior-10, Dwarka, New Dalhl- 110075
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opinionon ihese resuls,

1. The Financial Results have been prepared in accordance with Indian Accounting Standard (Ind-AS) prescribed under section 133 of
the Companies Act, 2013 read with relevant thereunder and in ferms of Regudation 33 of the SEBI (Listing Obligations and Disclosure
Requirerents) Regulation, 2015 (a5 amended) and SEB| circular dated 57 July, 2016,

2. The above Consolidated Financial Results have been reviewed by the Audit Committes at their meating held on 6" May, 2023 and
approved by the Board of Directors at their meeting held on T May, 2023. The Statutory Awditor have expressed an unmodified audit

3. The above is an extract of the detaded format of Audited consolidated financial result for quarter and year ended 31" March, 2023 filed
with MSE under Regulation 33 of SEBI (Listing Obligations and Disclosure Requirement) Regulation, 2015, The full format of Audited
Financial Result (Standalone and Consolidated) for quarter and year ended 31" March, 2023 is available on the website of the
Company www.senrvolech.in and NSE www.nseindia,com,

£ The Fieg.r Standalone [-r*acn"ldl infarmation is asun der.

(Rs. in lacs) N oSl
IEI. T Quarter Ended Year Ended ms'ms E;é' a; 'ﬂim" ?'a%' Ef Raet Tes ,m]"ms ! Eﬁ e
o aracwars 31.03.2023 | 31.12.2022 | 31.03.2022 |31.03.2023 | 31.03.2022 et AL w(fh—oaf%ﬁ et s
i aferaTT FREURITEFRTHTT PaiRe NTHTET
_ _(Audited) |(Unaudited)| (Audted) | (Audited) | (Audited) R, 20t R a0q() B T
1.| Total Revenue from Operations 11998.15 | 86367 | 511058 |27864.33 [1442525 T T
2.| Met ProfitfiLoss) for the period {before tax, 1. ?%fﬁ/m B W?WWWMﬁAﬁsom
' . ' | DI M AAECM6990J
Sxcoplona afor exirs- Crarary Itms) 2T | 51818 1616 | 144372| 964 2 [Fhg oo o T 7 a0, o, o B% o o
3.| Met ProfitiLoss) for the period before tax (after tax, | g ot Rl 110034 e
exceptional andior extra-ordinary items) 1727 519.19 176.54 144372 | 55094 8. | SewIEE PI ZARTE: | http://maxheights.in/
4.| Met Profit/{Loss) for the period after tax (after tax, 4 gﬂqmﬁj‘;"; STET PR " EECH Fxia] e, AFek-35, A, TR 131028
exceptional andfor extra-ordinary items) 60547 | 38742 | 13067 1106.57 | 405.77 e coa /Wﬁ' o [T A T T e T T T
5.| Total Comprehensive Income/Loss for the period B07.29 | 38742 131.42 1108.86 | 406.31 &I _
6. Paid-up equity shar:_a l:apit:lal _ : m/ﬁaﬁ% E-g %agz 1% N 3-233;,28022,:928?? IR S A e ey
(face value of Rs. 2/- each) 212654 | 212654 | 188079 | 212654 | 1866.54 e TR
7.| Eamings pershare of Rs. 2-each. | | ] B ] 8 | a9 @ o0d Suee [aod (AR W 99w A TR & STt G 008, @ e, SN G
(a) Basic (7) 0.57 0.36 0.14 14| 043 T et o Fo o g wtil oo oy o o
(b) Diluted (%) 0.61 0.39 0.13 111] 041 e oo, e e} o e &
Note:

Diate: 07.05.2023
Place: New Delhi

(Rs. in lacs)

5. : Quarter Ended Year Ended
No, Particulars 31.03.2023 | 31.12.2022 | 31.03.2022 | 31.03.2023 | 31.03.2022
(Audited) |(Unaudited)| (Audited) | (Audited) | (Audited)

1 | Total Revenue from Operations 064236 | 825365 | 450057 24956 113426.42
2 | ProfitLoss) before tax 73091 | 47973 154.08 | 137584 5063 |
3 | Profit|Loss) after tax 58131 | 35899 116.27 | 1057.17] 366.36

r—‘n::nr Eewn!ech F"{m-er Saratems

Raman Bhatia
(Managing Director)
DIN : 00153827
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“"IMPORTANT™

WWhilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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PUBLIC NOTICE

TO KNOW ALL PEOPLE, that my clien
Mohd. Hanif S/o Kalu Khan R/o G-113, 3
West Karawal Nagar, Biharipur, Delhi., hag
purchased Plot No.11A, New Sabhapur
Karawal Nagar, Delhi, measuring 110 Sq
Yds, built up ground floor jointly by 4
persons out of which Smt. Shivrani Guptg
and one other have taken their shareg
equally measuring 27.5 Sq. Yds. same is i
their possession and remaining portion ig
under ownership of Mohd. Hanif and Sh
Shashi Ranjan Kumar Singh measuring 54
Sq. Yds. Thereafter Smt. Shivrani Guptd
has obtained signature of Mohd. Hanif or]
about 12 blank white papers stating that thg
formalities of mutation, House Tax
Electricity and water connection will bdg
completed in the name of Mohd. Hanif o
his portion in the property but Shivran|
Gupta has allegedly prepared salg
document in her name on the blank whitg
papers on which she has obtained
signature without consent, free will and
desire of Mohd. Hanif, hence Mohd. Hani
has canceled the said alleged salg
documents by this publication.

Sd/j

K.L. RAJOR
ADVOCAT
Ch. No. B-45, B.G.S. BLOCK

Tis Hazari Courts, Delhi-5

PUBLIC NOTICE

MY CLIENTS SH. GURMEET SINGH
S/O LATE SARDAR JASWANT SINGH
AND SMT. VEENA W/O SH. GURMEET
SINGH, R/O 5/116, NIRANKAR
COLONY, GALI NO.5, NEAR GLAMH
LOOK HAIR SALOON, MUKHERJEH
NAGAR, DELHI- 110009 HAVH
DISOWNED, DEBARRED AND
SEVERED THEIR ALL RELATIONY
WITH THEIR SON SH. SAHIL SINGH
S/O SH. GURMEET SINGH, AGED 24
YEARS FROM THEIR SOCIETY ANQ
FROM ALL THEIR MOVABLE ANO
IMMOVABLE PROPERTIES BECAUSH
THEIR SON SAHIL SINGH IS
UNEMPLOYED, FALLEN INTO BAD
COMPANY, DISRESPECTING HI{
PARENTS. IF ANY PERSON DEALS
WITH HIM, HE SHALL DO SO AT HI{
OWN RISK AND COST, FOR WHICH
MY CLIENTS SHALL NOT BE HELQ
RESPONSIBLE IN ANY MANNER.

Sd/

BINAY KUMAR JH
Advocatg

Enrl. No. D-317/199
Chamber No. C-125
C.L. Joseph Block Opp. Post Office
Tis Hazari Court Delhi-110054

PUBLIC NOTICE

My client HDFC Ltd, Capita
Court, Munirka, New Delhi, is
in the business of Housing
Loan, from whom Mr. Sarvesh
Kumar Singh has taken 4
housing loan against thg
Ground floor, Plot No.1/845
Sector-1, Vasundhara
Ghaziabad, U.P, but in thd
movement of file one filg
containing the Original Salg
Deed dated 07/09/2020 i
favour of Mr. Sarvesh Kumai
Singh in not traceable, if any
body finds the same, it may bd
returned to the undersigned
Anybody misusing the samg
will be doing the same a
his/their own risk.
Sd/-
Karnail Singh (Advocate
K-8, Basement
Jungpura Extension
New Delh
Contact No. 9811163363 &
9953683363




